
35 Written Answeis FEBRUARY 27, 1974 Written Answtts 36

of the resolutions with a view to their 
appropriate consideration.
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R hCOM M ENDA7 IONS MADB BY MADAN
K ishore Co m m it t e e  regarding E x

tra D epartm ental  Sta ff

M l9. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
COMMUNICATIONS be pleased to 
to state :

(a) whether the recommendations 
of the Madan Kishore Committee rela
ting to various allowances including 
the basic remuneration of the E.D. 
Staff working in E .D .B .O s a&d 
E .D .S . Os have been considered by 
the Government;

(b) if so, whether ihe Government 
have taken any decision in relation to 
those recommendations,

(c) if so, the decisions take,i> and if 
not, the likely date by which Govern
ment would take the decision ?

THE MINISTER OF COMMUNI
CATIONS (SHRI K. BRAHMA- 
NANDA REDDI): (a) lo (c). Yes, 
Sir. The recommendations made by 
the Madan Kishore Committee in res
pect of various allowances of Extra 
Departmental Agents arc under consi
deration of the Government. The 
decisions thereon anc expected to be 
taken shortly.
iNSTRIK I IONS TO tfLAI)S OF* DEPART
MENTS IN DriHJ TO PERMIT EM-
rioYii-s uvincj in Suburban areas 

ro ( omi ro Oi ricr 1 att.
* J 20. SHRI YAMUNA PRASAD 

MANDAL: Will the PRIME MINIS
TER be pleased to state :

(a) whether Government have issued 
instructions to Heads of Departments in 
Delhi to permit their employees to come 
to office late by half-an-hour or 80 who 
reside in the suburban areas, v/z., 
Ghaziabad and Farida bad; and




